| TEM NO. 601 COURT NO. 1 SECTION | X

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (C No(s) . 13285/ 2015

(Arising out of inmpugned final judgnment and order dated 15/04/2015
in WP No. 4161/2015 passed by the High Court O Bombay At

Aur angabad)

KRUSHNAKUVAR BABANRAO KERULKAR Petitioner(s)
VERSUS

MAHARASHTRA STATE CO- OPERATI VE

ELECTI ON AUTHORI TY, PUNE AND OTHERS Respondent ( s)

(Wth appln. (s) for exenption fromfiling c/c of the inpugned

j udgnent , exenption fromfiling OT. and perm ssion to file | engthy
Iist of dates)

W TH

SLP(C) No. 13306/ 2015

(Wth appln.(s) for exenption fromfiling c/c of the inpugned
judgnment, exenption fromfiling OT., prayer for interimrelief
and O fice Report)

Dat e: 30/ 04/ 2015 These petitions were nentioned
on for hearing today.
CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE S. A. BOBDE
HON BLE MR JUSTI CE ARUN M SHRA
For Petitioner(s) M. Dilip Annasaheb Taur, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER

Taken on Board.
Hear d Shri Dlip Annasaheb Taur, | ear ned
counsel for the petitioner.

Signature Not Verified The special |eave petitions are di sm ssed.
Digitally signed by

NEETU KHAJURI A
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Reason:

(Neetu Khaj uria) (Char anj eet Kaur)
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